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Title: Need to enquire the matter of forcibly detaining the political leaders by deployment of police force in Uttar Pradesh.
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MADAM SPEAKER: I have received your notice of question of privilege dated 9 March 2011 and 16 March 2011 against the
State Police and the Administration for forcibly detaining you by deployment of large police force outside your residence at
Allahabad. I have called for a factual note in the matter. I will take a decision after receipt of the same. oft SeGféamT urer Sfi,
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12.46 hrs.

At this stage Shri Anant Kumar Hegde and some other hon. Members came and stood on the floor near the Table
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MADAM SPEAKER: Nothing will go on record. Only what Shahnawaz Hussain jiis saying will go on record.
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At this stage Shri Anant Kumar and some other hon. Members went back to their seats
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